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(b) In what other diseases has this
<rug proved uaseful?

(¢) 'What are Ita sources of supply
in India and are Goveinment contem-
®wlating setting up a tory for its
tanufacture in India?

(d) At what cost ia it available in
tn&ia?

(e) What steos, {f any, Goverzunent
are contemplating to take to reduce Its
present price, so ag to make it within
easy reah’ of the general public?

The Depaty Muudster of Heulth (Shri-
matl Chsadrasekliar): (a) Yes.

(b) It has been found useful in the
:ill”entmerm. of the followlng infec-
ns:-—

1. Bacillary and coccal
Infectlons.

. Undulant fever.

. Ulcerative colitis.

. Bacterlal pneumonia.

- Primary atyplcal pneumonia.
. Lymphogrunuloma venereum.

urlnary

- Granulomaingninale.
. Typhus,
9. Whooping Cough.

(c) The drug ls at present wholly
imported and is not manufactured in
India. Government have approved
the scheme of a private firm to start
its maunfacture in india.

(d) The market price of the drug
Is Rs. 26/- per vial of 12 capsules con.
taining 0.25 gm. each.

(e) Government are setting up a
<Committee of Enquiry to examine the
present stage of development of the
pharmaceutical industry in the country.
This Committee will go into the ques-
tion of prires chaiged for essential
druge like Chloromyctin,
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Ranway Emproyees

624. 81 M. L. Agrawal (a) WIIl
the Minlster of Railivays be pleased
tn atate whether It 1= a fact that the
General Manager O.T.R. (now NER)
by Notification 1 published in the
OTR. Snecial Gazette Nn, 4 of 1951
dated Thursday. November 8. 1951
jovited particulars from former em-
plovees of the undivided Govermment
of India who had exercised a fnal
optlon
were compelled by subsequent  deve-
lopments elther to leave their vosts in
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for service in Pakistan but
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Pakistan or Drevented from joining

their posts there?

(b) What was the purpose of and
object in issuing thia notification?

(c) How many persons furnisbed
the particulars demanded?
(d) Have Government conaldered

the cases of suc>: employees?

(e) What decislon have Government
teken in respect of such employees?

u:‘be Deputy Mislaser of Rallwaya

rt ( ): (a)
Yes. The notification in the Rallway
Gaaette referred to was only a re-
production of the Governments Press
Note dated 29th September. 1851.

(b) The Press note wes issued to
eollect certain factual information in
respect of the Central Government
Servants referred to with a view to
examining the questlon of recognition
of de facto reversal of thelr final op-
tions ond the financial implicatlons in-
volved.

(c) About 170 non-Muslims.

fd} and (e). Their cases are still
under consideration. No decision can
be taken until an agreement on a re.
ciprocal basls i< reached with the Gov-
ernment of Pakistan.

“Grow More FOOD" SCHEMES

625. Shrl Kirolikar: Wil the Min’ster
of Food and Agriculture be pleased to
state:

(a) whether information about
fArures of actual cxvenditure from
granta and loans sanctioned by the
Government of India to the States for
“Grow More Food"” Schemes has been
received from the States:

(b) it so. whether .Government pro-
pose to lay on the Table of the House
the figures of expendliture:

(¢) how many Key Farm Centres
in Key Viilage Scheme have been set
up in the Madhva Pradesh State and
how murch subsidv has been given by
the Central Government to that State
for this purpose;

(d) whether Government have un-
dertaken exveriment in ploughing with
heavy disc plougns. and

(e) It the experiment is suecessful,
whether Government propose to pur-
chase heavy dise ploughs for use by the
agrlculturists?

Thke Miaister of Food aad Agricel-
tore (Skrl Xidwal): ¢a) and (b). Yes.





